
NATIONAL COMI'ANY LAW TI(IBUNAL
MUMI]AI BENCH

MA 357 /201,8

irr Cl'(CAA)-462 /2077 &47't (MB)/2018

COItANl: SIIITI B.S.V. PIiAKASH KUMAR
MEMBER (])

SHRI RAVIKUMAR DURAISAMY
MEMBER (T)

ORDER SHEET OF THE HEAITING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 0]..08.2018

NAME OFTHE PARTIES: Dome-Bell Electronics India Pvt. Ltd.
V/S.

Dish TV India Ltd. & Ors.

SECTION :230-232 of Companies Act 2013.

or(uEI(

At request of the parties, list this matter on 02.08.2018.

The older passed earlier will continue till next date of hearing.

RAVIKUMAR DURAISAMY
Menrbe r ('l'echnical)

I}.S.V. PI(AKAS
Menrber (Judicial)
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